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Depletion 01 Forest Wealth iD Jlajas-
than 

91. SHRI NAWAL KISHORE 
SHARMA: Will the Minister of AGRI. 
CULTURE be pleased to state: 

(a) whether it is a fact thai Raja .. 
than is facing the most serious Pt'oblem 
of fast depleting forest wealth parti-
cularly in the Western region; and 

(b) if so, the steps being taken 1»7 
Government to urrdertake affDrestatitD 
on a large scale as also to chetk 
denudation of the existing forests? 1 

THE MINISTER OF aTATE IN THB 
MINISTRY Of AGRICULTURE AND 
RURAL RECONSTRUCTION (SIQU 
R. v. I ~  (a) and (b). 
The :nformation is beine o 1e t~d 

from the state and will be laid on the 
table of the Sabha in due course. 

LoSs suffered by GovernmeDt due 
to Floods 

93. SHRI VIRBHADRA SINGH: 
Will the Minister of AGRICULTUR'B 
be pleased to sta~  

(a) what is the assessment of 1088 
suffered by the Government due to 
ftoods in the country this year; and 

(b) what steps are being taken by 
the Government to meet the situation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (SHRI 
R. V. SWAMINATHAN): (a) A state-
ment is attached. 

(b) Before the onset of monsoon, the 
States were alerted, both at the Minis-
ter's as-well as official level regarding 
disaster preparedness measures against 
floods. Among others, theSe include 
patrolling of embankments, stocking 
ot relief.. material, maintenance ot 
communication links and preparation 
of contingency plants for areas which 
may get isolated by ftoods. 

The State Governments have confir-
med the implementation of the Model 
Action Plan and also their prepared-
ness to meet the flood situation and 
setting up of state Level Coordina-
tion Committees and Relief Committees 
at various levels, mobilisation of the 
rescue and relief materials In strate-
gic places etc. 

The Ministry of Irrigation have 
arranged to issue ftood foreeasts and 
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warnings to the general public. The have been I I opened to provide· 
nci1an Meteorological Denartment also relief to the affected .population. 
islues Warnings of heavy raifall Pood packets had been air-
through the mass-media, when neces- dropped to the marooned people. Cattle 
lary. camps have been opened. Essential 

Every State Government has been items viz., foodgrains, Kerosene, match 
basis of the recommendations of the boxes were made available and essen-
bas·s of the recommendations of the teeal medicines as a1s6 jet vaccinntion 
7th rinance Commission to meet im _ teams have been deputed for carrying 
mediate expenditure necessitated by out mass Vaccination. The Central 
natural calamities. The State Govern. Social Welfare Board and State Advi-
ments have sanctioned ex-gratia pay- lory Boards have been instructed to 
ment ,to the families of the deceased mobilise Voluntary relief for tiood 
and injured persons and subsidy for affected peoples. Pending the visit of 
re-building/repair of the houses dama- the Central Team, the Government of 
ged in accordance with the norms Rajasthan have been given an CCon 
prescribed by them. Assistance has account" advance of Rs. 5 crOres to-
also been extended for the cattles waras floods relief. 
loss. Relief camps and health Centres 
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GaadIII Peace FGUDaatioa Premilel, 
Delbi 

94. SHRI V. KISHORE CHANDRA 
S. DEO: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether it is a fact that the 
Gandhi Peace Foundation premises 
in Delhi on 221/223 Deen Dayal Up-
adhyaya Marg was a gift to the Foun. 
dation; 

(b) if so, when was this done and 
what were the conditions under which 
the gift had been made; 

(c) has any violation of the provi-
sions of the Gift Deed come to the ne-
tice of the Government; and 

(d) if so, what action Government 
have taken or propose to take? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRl BHISHMA NARAIN 
SINGH): (a) and (b) Land measuring 
1.602 acres under bungalows No. 221 
and 223 on Deen Dayal Upadhyaya 
Marg (Rouse t\venue) was allotted 
on 1.12.64 on concession a! terms by 
only charging the cost of develop-
ment at the rate of Rs. 36,000/- per 
acre and Rs. 58,000/- for the depre-
ciated value of the structures at 
site. Besides the above, Re. 1 per 
annum was payable as ground rent. 
One of the important conditions of 
aUotment was that the land shall be 
used only for the construction of a 
Building for Gandhi Peace Founda-
tion and for no other purpose. 

(c) Some violations of the Agree-
ment for lease have come to notice. 

(d) Necessary action to recover 
penalties as per Rules is being taken. 

Increase in Rates of Eclible Oils and 
Gllee 

95. SHRI NAVIN RAVANI: WIll the 
Minister of CIVIL SuPPLIES be pleas .. 
ed to state: 

(a) whether it is a fact that during 
the last 3 months the rates of various 
edible oils, .hee and pure ,bee bave 

been increased in Delhi, V.P., Gujarat 
and other parts of the country: 

(b) whether :t is also a fact that the 
rates of some of the essential commo-
dities like wheat, atta, various daIs 
and vegetables have also gone up; 

(c) if so, the reasons thereof; 

(d) what were the rates on 1st 
February. 1980 and On 1st August, 1981 
of the samei and 

(e) what steps have been taken to 
bring down the same? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF CIVIL SUPPLIES 
(SHRI BRAJA MOHAN MOHAN'IY): 
(a) to (e) Information is being cul-
lected and will be placed on the 
Table of the House. 

Remunerative Prices for COCOa 
Cultivation 

96. SHRI P. J. KURIEN: Will the 
M nister of AGRICULTURE be pleased 
10 state: 

(a) whether Governmt'nt are aware 
of the fact that the cocoa cu!tlvation 
in the country is being crippled due to 
the fact that the cultivators are not 
getting remunerative pirces; 

(b) whether Government have recei-
ved any representation requesting for 
taking steps to guarantee a reasona-
ble price for cocoa growers; 

(c) if so, what steps Government 
propose to take; and 

(d) whether Government propose to 
examine the possibility of procuring 
cocoa-beans through NAFED on the 
basis of a minimum ftoor price and 
exporting them through N AFED? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONST,RUCTION (SHBI 
R. V. SWAMINATHAN): (a) Cocoa 
cultivation has been under some strain 
due to inadequate processing and mar-
keting faciUtiel!l. 




